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In the absence of statutory price control it is 
for the manufacturers to fix prices of their 
products. Government have licensed sufficient 
capacity and built up pro-: duction capability 
of variou3 makes of two-wheelers generating 
a situation in the market where two-wheeelers 
are likely to be easily available at competitive 
prices in near future. 

Malpractices by the Flame Centre Indane 
gas  agency.. 

1164. SHRI D. HEERACHAND: Will the 
Minister of PETROLEUM be pleased to state: 

(a) whether Government have received 
any complaint about malpractices indulged in 
by the Flame Centre Indane' Cooking Gas 
Agency, Patel Nagar, New Delhi for the 
supply of refills of cooking gas;   and 

(b) if so, what action Government propose 
to  take  against  the  agency? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA); (a) No, Sir. 

(b) Does   not   arise. 

Work out telephone lines in U.P. 
1165. [Transferred to the 14th August, 

1985.] 

1166. DR. MOHD. HASHIM KIDWAI: 
Will the Minister of COMMUNICATIONS  
be  pleased  to  state; 

(a) the number of worn out telephone 
lines in U.P. as on the 1st June, 1985; 
and 

(b) if so, by when these are proposed 
to be replaced? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MIRDHA): (a) 8010 is 
the number of worn out telephone lines in 
Uttar Pradesh as on 1-6-1985. 

(b) Out of the above-mentioned lines, 7350 
lines have been planned to replaed 
progressively during 7th Plan period. 
Remaining 660 lines will be replaced in    due 
course. 

Allotment of Diesel, Kerosene and Petrol to 
various States 

1167. DR. MOHD. HASHIM KIDWAI: 
Will the Minister of PETROLEUM 
be pleased to state: 

(a) the details of diesel, kerosene oil, 
petrol allotted to various States during 
the  years   1983-84  and   1984-85;  and 

(b) the criteria for the allotment there, 
of t0 each  State? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA), (a) AND 
(b) Diesel and petrol are available on free 
sale basis and n,3 allocation of these products 
is made to t'he States/ Union     Territories. 

Allocation of kerosene to States/Union 
Territories is maae by allowing 5 per cent 
growth over the allocation made during the 
corresponding period of the previous year on 
a 4-month block basis. 

A statement showing kerosene allocation 
made to various States and Union Territories 
during the years 1983-84 and 1984-85 is 
attached.   (See below) 
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